[13 May, 2005] RAJYA SABHA

3.00rP.m.

...(Interruptions)... There was an assurance that the Finance Minister would
come and give a statement on the sale of Centaur Hotel. ... (Interruptions)...
I would like the Government to react. ...(Interruptions)...

MR. CHAIRMAN: ShriR. Velu to make a statement regarding status of
implementation of the recdommendations contained in the First, Third and
Fourth Reports of the Department-related Parliamentary Standing
Committee on Railways. ...(Interruptions)... You canlay it. ..(Interruptions)...

SHRI DIPANKAR MUKHERJEE: Is he coming, Sir?

THEMINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRIi R.
VELU): Sir, | lay a copy of the statement regarding status of implementation
of the recommendations contained in the First, Third and Fourth Reports
of the Department-related Parliamentary Standing Committee on Raitways.

Status of implementation of the recommendations contained in the
First and Second Reports of the Department-related Parliamentary
Standing Committee on Chemicals and Fertilizers

and

Status of implementation of the recommendations contained in
the Third Report of the Department-related Parliamentary
Standing Committee on Coal and Steel

THE MINISTER OF STATE OF THE MINISTRY OF PERSONNEL
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI SURESH
PACHOURI): Sir, on behalf of my esteemed colleague, Shri Ram Vilas
Paswan, with your permission, | beg to lay on the Table statements
regarding the status of implementation of the recommendations contained
in the First and Second Reports of the Department-related Parliamentary
Standing Committee on Chemicals and Fertilizers; and the status of
implementation of the recommendations contained in the Third Report of
the Department-related Parliamentay Standing Committee on Coal and
Steel.
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